CC No :06/2019

ECIR No : DAI-2019-A-0007
Br;tnch : CBI/ACB/New Delhi
CBIl Vs. G. Ravichandran

30.09.2020

Matter is taken up today and th

conducted through video conferencing (CISCO
direction of Hon'ble High Court issued vic
322/RG/DHC/2020 dated 15.08.2020 in view

Covid-19. .

Present:  Sh. Navin Kumar Giri, Ld. PP for
Accused G. Ravichandran with
and Sh. Yudishter. T

Further arguments on app,l@ﬁ;f
Cr.P.C heard.

Put up on 05.10.2020 for order.
Ld. Counse‘f&dn parties
point of charge. Ld. Counsel for ¢
more time for addressing furth

Put up on ;
arguments on charge.




Signed copy of this order is being sent through whats
o Animad of this Court with direction o send the same 1o conc
official of District Court, RADC for uploading on official web
Delhi District Court. .

The hard copy of the order shall be |
and when the regular functioning of the courts
Complex, New Delhi is resumed. =




